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MR. DEPUTY CHAIRMAN: Now, those who are absent have sought leave. I think 

they have been granted leave of absence.

Ǜ  ी नरेश अगर्  वाल: दो िमनट सुन तो लीिजए।

Ǜ  ी उपसभापित: हां, बताइए। ...(Interruptions)... The Chair's request is that everybody 

should attend the House, if possible, every day. That is the request of the Chair. Now, 

Mr. Naresh Agrawal, you may give another notice under Rule 267. This is not a matter 

under Rule 267.

REGARDING WASTAGE OF FOODGRAINS

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): सर, मȅ ने यह मामला इसिलए उठाया है िक "हिरत कर्  ांित" के 

बाद इस देश मȂ  कम से कम इतने खाǏ  ाƐ   का उत् पादन होने लगा िक हमȂ  बाहर से नहीं  मँगाना पड़ा। 

इसके िलए एफसीआई को देश की िजÇ मेदारी दी गई। शरद जी यहाँ बैठे हȅ , ये उसके िमिनÎ टर रहे हȅ । 

एफसीआई पूरे देश मȂ  खाǏ  ाƐ   को इकƻ  ा करता है और तीन साल का Î टॉक िर ज़वर्  रखता है िक कहीं  

देश मȂ  सूखा पड़ जाए या भखुमरी हो जाए, तो एफसीआई गेहँू-चावल दे। िपछले आठ साल मȂ  केवल 

पंजाब मȂ  52,000 मीिटर्  क गेहँू सड़ गया और पूरे देश मȂ  2 लाख मीिटर्  क टन से ऊपर गेहँू सड़ गया। 

Ǜ  ीमâ , िजतना गेहँू सड़ गया, उतना गेहँू पूरे देश को कम से कम एक-दो महीने िखलाया जा सकता 

था। एफसीआई कहता है िक उसके पास रखने की जगह नहीं  है, वह ओपन मȂ  रखे हुए है। यह देश के 

पैसे के साथ बबार्  दी है, अƐ   के साथ बबार्  दी है और देश के साथ िखलवाड़ है। यहाँ पासवान जी नहीं  हȅ । 

व ेरोज़ सदन मȂ  कहते हȅ  िक एफसीआई के पास बहुत गोदाम हȅ , एक् Î टर्  ा गोदाम हȅ । मȅ  चाहंूगा िक यह 

पीठ सरकार से बयान िदलवाए िक इस तरह से खाǏ  ाƐ   की जो बबार्  दी हो रही है, आिखर इस पर वह 

कैसे रोक लगाएगी?

MR. DEPUTY CHAIRMAN: Is the Food Minister here? He is saying that a lot of 

food is being wasted in the FCI godowns. That is the point. Mr. Minister, you convey this 

to the Minister.

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS; AND 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI MUKHTAR ABBAS NAQVI): Right, Sir.

REGARDING INCREASE IN PRICES OF LPG

MR. DEPUTY CHAIRMAN: Now, next is, Mr. Derek. Mr. Derek, what is your 

problem?
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SHRI DEREK O'BRIEN (West Bengal) : Sir, I have no personal problem. But, 

the problem here is, very, very serious, and we put people into problem. The problem is, 

when you promise something and do something else, the problem arises. Sir, the prices of 

subsidized gas are going to rise. By March, all the subsidies are going to be lifted, because 

there is a notification now saying, it will be increased by four rupees every month till 

31st of March, and then there will be no subsidy. Sir, what is going on? Sir, please 

understand that there was a big * made about the announcement. Now, even with the 

GST,— I don't want to go into GST now where there was a VAT of 2 to 4 per cent, now, 

in the new GST, it has become 5 per cent. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can still have a discussion. Why do you say so?

SHRI DEREK O'BRIEN: Sir, the discussion is a broader issue. The Government 

has made social commitment; it has made some social obligation. My bigger point is, 

Sir, they are not keeping these promises which they have made. This is just one example, 

Sir, because the oil pricess internationally have come down from 111 dollars per barrel 

to 48 dollars per barrel. So, my question to the Government is, when they make these 

promises, why don't they fulfil these promises? ...(Interruptions)... Anyhow, I am not 

allowing discussion under Rule 267. ...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): And Sir, this campaign that was 

conducted by this Government and the Prime Minister that he has asked people to 

voluntarily give up subsidy so that gas cylinders will reach the poor and the needy, now, 

what are they doing? You have claimed that so many crores of people have voluntarily 

given up buying of gas cylinders and subsidy, and that is being transferred to the poor. 

And now, you are charging four rupees per month, every month, and your are burdening 

the poor. All these are jumlaas, and jumlaas and that is what is going on now. This is 

not economics. This is actually putting extra burden on the people and misleading them 

through gimmickry. This is strongly condemnable, Sir. We have strong objection to that. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: All right. It is over now.

SHRI TAPAN KUMAR SEN (West Bengal): No, no; why is it over? This is the 

burning issue of the House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: So, what should I do?

*Expunged as ordered by the Chair.
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SHRI SITARAM YECHURY: The Government should withdraw.

MR. DEPUTY CHAIRMAN: I only said ...(Interruptions)...

SHRI TAPAN KUMAR SEN: People are being cheated. ...(Interruptions)... You 

promised to give it to the poor. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Tapan Senji, I did not say I will not allow discussion. 

I only said, discussion under Rule 267 is not allowed. That is what I said. You can give 

notice. We can discuss. ...(Interruptions)... You give another notice. We can have Short 

Duration discussion. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: What else is more important than this?

Ǜ  ी िदिग् वजय िंस ह (मध् य Ģ  देश): सर, हर महीने चार रु पये बढ़ेगा। ...(Ë यवधान)...

Ǜ  ी Ģ  मोद ितवारी (उǄ  र Ģ  देश): सर, मेरा िसफर्   यह कहना है िक जब सदन चल रहा है, उस 

समय सदन के बाहर चार रु पया दाम बढ़ाया गया है, यह भाजपा सरकार का गरीबȗ  के साथ * है, 

िवÌ वासघात है। ...(Ë यवधान)...

Ǜ  ी उपसभापित: यह सदन के बाहर नहीं  हुआ है, लोक सभा मȂ  िकया गया है। ...(Ë यवधान)...

Ǜ  ी Ģ  मोद ितवारी: सर, चार रु पये हर महीने बढ़ाना, ये कहते कुछ हȅ  और करते कुछ हȅ । 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Okay, allowing a 

discussion under Rule 267 is ruled out. ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: यह करोड़ȗ  गरीबȗ  के साथ * और िवÌ वासघात है। ...(Ë यवधान)...

SHRI TAPAN KUMAR SEN: Sir, people have been taken for a  ride. 

...(Interruptions)... What issue can be more important than this? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What is your point of order?

Ǜ  ी Ģ  मोद ितवारी: अमीरȗ  का हज़ारȗ  करोड़ का कज़ार्   माफ हो रहा है और गरीबȗ  का बढ़ाया जा 

रहा है, मुझे यही कहना है। आप इस पर Ë यवÎ था दीिजए। ...(Ë यवधान)...

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): माननीय उपसभापित महोदय, यह बड़ा ही इÇ पोटȄ   ट मामला 

है। सदन के चलते हुए इस सरकार ने जो नीितगत िनणर् य िलया है िक वह हर महीने गैस का दाम 

बढ़ायेगी। ...(Ë यवधान)... धीरे-धीरे सरकार ने पेटर्  ोल के दाम भी माकȃ   ट के िहसाब से तय कर िदए। 

...(Ë यवधान)...
*Expunged as ordered by the Chair.
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Ǜ  ी उपसभापित: नरेश जी, इसिलए मȅ  बोलता हंू। ...(Ë यवधान)...

Ǜ  ी नरेश अगर्  वाल: यह तो मुनाफा कमाने वाली सरकार है। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: सरकार को इसका Î पÍ टीकरण देना चािहए। ...(Ë यवधान)...

Sir, my colleague, Mr. Pramod Tiwari has raised a pertinent point that when the 

House is in Session, such an important decision has been taken by the Ministry and we 

have not been informed.

MR. DEPUTY CHAIRMAN: It has been informed in the Lok Sabha. 

...(Interruptions)...

SHRI DIGVIJAYA SINGH: Why not in Rajya Sabha? ...(Interruptions)... The utter 

contempt shown by this Ministry towards Rajya Sabha is deplorable. ...(Interruptions)... 

They should have informed Rajya Sabha also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What should I do with Zero Hour? ...(Interruptions)... 

I have thirty minutes for Zero Hour. ...(Interruptions)... I would request all of you to go 

back and allow Members to raise their Zero Hour submissions. Important issues are there. 

...(Interruptions)... The House is adjourned for ten minutes.

The House then adjourned at twenty eight minutes past eleven of the clock.

The House re-assembled at thirty eight minutes past eleven of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Hon. Members, I have to say one point. 

...(Interruptions)... Please, bear with me for one minute. ...(Interruptions)... Jairamji, I 

will allow you. ...(Interruptions)... Please sit down. ...(Interruptions)... Hon. Members, 

when we were discussing that particular function this morning in the Annexe,— of 

course, Members expressed different views — maybe, knowingly or unknowingly, even 

the Chair has referred to * anywhere, that is being expunged. ...(Interruptions)... If it is 

referred to * anybody......(Interruptions)... 'If it is there', I only said. ...(Interruptions)... 

I said, 'by Members' ...(Interruptions)... No; let me complete. ...(Interruptions)... Let 

me complete. ...(Interruptions)... I only said if there was any reference to * from any 

Member, including from the Chair, it is expunged. ...(Interruptions)... That is the only 

thing. ...(Interruptions)... That is all. ...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI RAJEEV SHUKLA (Maharashtra): Nobody has cast any aspersion on the * 

individually. ...(Interruptions)... It is the Lok Sabha Secretariat, which should have taken 

this responsibility.

MR. DEPUTY CHAIRMAN: In any case, ...(Interruptions)... It is Zero Hour now. 

...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: माननीय उपसभापित जी, गैस का issue बड़ा serious issue है। 

...(Ë यवधान)...

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS; AND 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI MUKHTAR ABBAS NAQVI): The hon. Minister is here.

MR. DEPUTY CHAIRMAN: All of you may please sit down. What is it, Shri 

Jairam Ramesh? ...(Interruptions)... All of you are standing. Then, what do I do?

SHRI JAIRAM RAMESH (Karnataka): Mr. Deputy Chairman, Sir, 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Misraji, ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, अगला जो इÌ यू आया है, उस इÌ यू पर चचार्   करȂ । 

...(Ë यवधान)...

िवपक्ष   के नेता (Ǜ  ी गुलाम नबी आज़ाद): सर, एक तरफ से इस सरकार ने कहा िक सब 

subsidy surrender करȂ  और इस देश के जागरू क लोगȗ  को मȅ  बधाई देता हंू, िजन् हȗ ने अपने आप 

subsidy surrender की,  लेिकन अब दूसरी तरफ से यह सरकार गरीबȗ  को मार रही है। हर महीने 

चार रु पए बढ़ा रही है और 12 महीने के बाद व े48 रु पए हर महीने भरȂ गे। यह acceptable नहीं  है। यह 

बी.जे.पी. की सरकार इस तरह से गरीबȗ  को मार नहीं  सकती है। ...(Ë यवधान)...

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Okay, the hon. Minister is here. He will reply. Mr. 

Pradhan is here. ...(Interruptions)...

SHRI DEREK O'BRIEN: Sir, Sharad Yadavji is on his feet.

Ǜ  ी गुलाम नबी आज़ाद: जब भी आपको crude oil और गैस सÎ ते दामȗ  पर िमलती है। उसके 

बाद आप इतने taxes लगा देते हȅ । ...(Ë यवधान)... इन् हȗ ने गरीबȗ  की कमर तोड़ दी है। ...(Ë यवधान)...

पेटर्  ोिलयम और Ģ  ाकृितक गैस मंतर्  ालय के राज् य मंतर्  ी (Ǜ  ी धमȃ  न् दर्   Ģ  धान): बैिठए, मȅ  बता रहा हँू। 

...(Ë यवधान)...

Ǜ  ी सतीश चन् दर्   िमǛ  ा (उǄ  र Ģ  देश): एक तरफ आप कहते हȅ  िक गरीबȗ  subsidy दे रहे हȅ  और 

दूसरी तरफ ...(Ë यवधान)... 4 रु पए बढ़ा दȂ गे। आप तो उनकी परेशानी को बढ़ा रहे हȅ  ...(Ë यवधान)... 
उन् हȂ  मारने का काम कर रहे हȅ । ...(Ë यवधान)...

Ǜ  ी शरद यादव: सर, गुलाम नबी आज़ाद जी, सतीश चन् दर्   िमǛ  ा जी, देरेक ओĤ  ाईन जी, नरेश 

अगर्  वाल जी ने जो बात उठायी, सारा सदन इस से सहमत है। महोदय, देश की संसद चल रही है 

...(Ë यवधान)...

Ǜ  ी उपसभापित: इसीिलए मंतर्  ी जी इधर आए हȅ ।

Ǜ  ी शरद यादव (िबहार): यह िबÊ कुल ही गलत परंपरा है। जनता पर इतना बड़ा बोझ डालने के 

बाद क् या उसे मार डालȂ गे? क् या तेल के ऊपर सरकार चलाएंगे? तेल तो बहुत सÎ ता हो गया है, लेिकन 

गैस के दाम िजस तरह से बढ़ रहे ...(Ë यवधान)... उसके िलए सदन मȂ  आना चािहए। ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव (उǄ  र Ģ  देश): सर, तेल का मामला है, ऑइल कंपिनयां गरीबȗ  की cost 

पर बहुत पैसा कमा रही हȅ । महोदय, आज सरकार की िÎ थित Ë यापारी जैसी हो गयी है। सरकार का 

काम गरीब को लूटना और खजाने मȂ  पैसा जमा करना, हो गया है। पेटर्  ोिलयम पदाथș    के दाम दुिनया मȂ  

कम हो गए हȅ , लेिकन यहां बढ़ते जा रहे हȅ । आप दो सालȗ  मȂ  गरीबȗ  की subsidy पूरी खत् म कर दȂ गे। 

...(Ë यवधान)...

Ǜ  ी उपसभापित: मंतर्  ी जी खड़े हȅ । आप लोग मंतर्  ी जी को सुिनए। ...(Ë यवधान)...

Ǜ  ी धमȃ  न् दर्   Ģ  धान: िडÃ टी चेयरमैन सर, मȅ  ...(Ë यवधान)...
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MR. DEPUTY CHAIRMAN: Now the Minister will speak. Listen to the Minister. 

...(Interruptions)...

Ǜ  ी धमȃ  न् दर्   Ģ  धान: मȅ  आपिक अनुमित से ...(Ë यवधान)... मȅ  जानता हंू, ये सत् य सुन नहीं  पाएंगे 

...(Ë यवधान)... इसिलए ये इस बात को उठा रहे हȅ । ...(Ë यवधान)... जून महीने मȂ  ...(Ë यवधान)... 25 

जून, 2010 को एक Empowered Group of Ministers होता था ...(Ë यवधान)... मȅ  सदÎ यȗ  के नाम 

पढ़ रहा हंू, पूवर्  िवǄ   मंतर्  ी माननीय Ģ  णब मुखजीर्   टीएमसी की नेतर्  ी आदरणीय ममता बनजीर्   

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Why don't you listen to the Minister?

Ǜ  ी धमȃ  न् दर्   Ģ  धान: एन.सी.पी. के नेता Ǜ  ी शरद पवार जी - ये सब उस Empowered group मȂ  

2010 मȂ  होते थे। ...(Ë यवधान)... मȅ  पढ़कर सुनाता हंू ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: You raised an issue, but you don't want to listen to the 

Minister. ...(Interruptions)...

Ǜ  ी धमȃ  न् दर्   Ģ  धान: िडÃ टी चेयरमैन सर, मȅ  पढ़कर सुनाता हंू। ...(Ë यवधान)... 2010 जून, 25 को 

...(Ë यवधान)... Ģ  णब बाबू, कमलनाथ जी, मुरली देवड़ा जी, इन सब ने बैठकर िनणर् य िकया। 

...(Ë यवधान)... The Price of domestic LPG will be increased by ` 35 per cylinder. 

...(Interruptions)... Correspondingly, it will be increased in other parts of the country. 

Thereafter, the price will be periodically revised based on the increase in the 

...(Interruptions)... as reflected in the rising per capita income. ...(Interruptions)... सर, 

यह कांगर्  ेस का िनणर् य ...(Ë यवधान)... UPA की सरकार का िनणर् य हमारे सामने है। ...(Ë यवधान)... 
उसी  िनणर् य मȂ  ...(Ë यवधान)... उन् हȗ ने 35 रु पये ...(Ë यवधान)... बढ़ाया था। ...(Ë यवधान)... जब 

नरेन् दर्   मोदी जी की सरकार बनी ...(Ë यवधान)... देश मȂ  14 करोड़ LPG गर्  ाहक बने। ...(Ë यवधान)... 
आज इनकी संख् या बढ़कर 21 करोड़ हो गई है। ...(Ë यवधान)... हमारी सरकार गरीबȗ  के कÊ याण के 

िलए वचनबǉ   है। ...(Ë यवधान)... हम लोगȗ  ने दो करोड़ 60 लाख ...(Ë यवधान)... "Ģ  धान मंतर्  ी 

उज् ज् वला योजना" मȂ  नए LPG कनैक् शन िदए हȅ  ...(Ë यवधान)... िजसके कारण देश की गरीब मां-

बहनȂ  ...(Ë यवधान)... िवशेषकर उǄ  र Ģ  देश, िबहार, बंगाल, छǄ  ीसगढ़, ओिडशा और मध् य Ģ  देश मȂ , 

जहां गरीब लोग रहते हȅ  ...(Ë यवधान)... वहां पर इसके लाभािर्थ  यȗ  की संख् या ज् यादा है। 

...(Ë यवधान)... यह सरकार गरीब लोगȗ  को सिÅ सडी देने के िलए वचनबǉ   है। ...(Ë यवधान)... यह 

सिÅ सडी गरीब लोगȗ  को दी जाएगी। ...(Ë यवधान)... ये लोग िजनकी  िहमायत करते हȅ , 

...(Ë यवधान)... उनके िलए सिÅ सडी नहीं  है। ...(Ë यवधान)... यह सिÅ सडी गरीबȗ  के िलए है। 

...(Ë यवधान)... हमने अन् ततोगत् वा इसी िनणर् य को पूरा िकया है।

MR. DEPUTY CHAIRMAN: The House is adjourned till 1200 hours.

Regarding increase in Prices of LPG
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The House then adjourned at forty-six minutes 
past eleven of the clock.

The House reassembled at twelve of the clock,

MR. CHAIRMAN in the Chair.

REGARDING AVAILABILITY OF NOTA  OPTION IN ELECTION 

TO THE COUNCIL OF STATES

MR. CHAIRMAN: Question Hour. Question 166. ...(Interruptions)... No; No. 

...(Interruptions)... Question Hour, please. ...(Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, I have a point of order. 

...(Interruptions)...

MR. CHAIRMAN: What is the problem? ...(Interruptions)... Let the Question Hour 

get over. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, this is very important. ...(Interruptions)... Sir, my 

point of order is under Article 84 of the Constitution. ...(Interruptions)...

MR. CHAIRMAN: We do not have points of order in the Question Hour. 

...(Interruptions)...

SHRI ANAND SHARMA: Sir, it is very important. Article 84 talks about the 

composition of the Council of States. It says that the representatives of the States in the 

Council of States shall be elected by the elected Members of the Legislative Assembly 

of the State in accordance with the system of proportional representation by means of the 

single transferable vote. ...(Interruptions)...

MR. CHAIRMAN: What has that to do with the Question Hour? 

...(Interruptions)...

SHRI ANAND SHARMA: Sir, I will tell you. A decision has been made, without 

amending the Constitution or the law, that the NOTA option will be available to the MLAs 

in the election, as per the directions of the ECI. How can it be done? ...(Interruptions)...

MR. CHAIRMAN: But, that's to be raised through a different procedure. 

...(Interruptions)...

Regarding availability of... ...the Council of States


